THE MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI SULTAN AHMED): Ministry
of Tourism has adopted the Code of Conduct for "Safe & Honourable Tourism™ which s a set of
guidelines to be voluntarily adopted by the stakehalders. The code is being adopted, primarily to
encourage touriem activities and with respect for basic rights like dignity, safety and freedom from

exploitation of both tourists and local residents.

In wiew of the Commonrwealth Games 2010, & workshop of all stakeholders was organized on

23.07.2010 to sensitize them on various aspects of the code.
Construction of flats by Emmar-MGF

826, SHRI SATYAVRAT CHATURVEDI:
SHRI MOTILAL YORA:
Will the Minister of URBAN DEVELOPMENT be pleased to state:

(&) whether it is & fact that Emmar-MGF company had constructed flats at Khelgacn in
Delhi;

(b)  the suggestions given to DDA by expert committee for purchasing these flats;

(2} the price at which the above said flate were purchased by DDA from Emmar-MGF

company ; and

(d) the reasans for not following the opinions of experts in the purchase of said flats by DDA

and the excess payment made in the said deal 7

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI SAUGATA
RAY): (&) Yes, Sir.

(b)) to (d) An Inter-Agency Evaluation Committee was canstituted by the Lt. Governor of
Naticnal Capital Territary of Delhi in order to work out a reascnable price for purchasing of flats from
Emmar-MGF. The Committee accordingly arrived at the project cost per sq.ft. of plinth area. Based
on inputs of Independent Consultants engaged by the Committee and Financial Experts and after
adding the developer's margin and cost of capital, the cost of completed flats was worked out. On
the basis of input of Price Evaluation Committee and Negotiation Committee and considering the
offer of project developer, it was decided that DDA may go ahead with the purchase of flate at the
rate of Re. 11,000/ - per sq.ft.

FOriginal notice of the guestion was received in Hindi.
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